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No.F. 12(143)/201?/L&B/P1g./Pt—II// 2&CF- 873 Dated: /7/{9%%/%, .
To
The Registrar General,
Delhi High Court
Sub: Selection to the post of Chairperson and Members in Real Estate
Regulatory Authority for NCT of Delhi,
Sir, !

Please find enclosed herewith the copy of Public Notice alongwith details
and proforma of application for filling up the post of Chairperson & two
Members in Real Estate Regulatory Authority for NCT of Delhi and UT of
Chandigarh. This is also being published in leading Newspapers as per the
details below:-

1. Date of Publication : 21/02/2018
2. Name of Newspaper(English version): (i) THE TIMES OF INDIA
(All India Edition) (ii) THE HINDUSTAN TIMES
Name of Newspaper(Hindi version) : (i) NAVBHARAT TIMES
(All India Edition) (ii) DAINIK JAGRAN
3. Size of Advertisement : 6 Inch by 3.5 Inch
4. Repeat Advertisement : After 07 days i.e. 27/02/2018
5. Last date of filing application : 5:00PM on 07/03/2018
It is requested to widely circulate this advertisement.
Yours faithfully,
2T
Encl. As above. /4‘}“\&*‘
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(TAPAN"JHA)
5 , DEPUTY SECRE Y (RERA)
% '?.',\:):}\:?:
No.F.12(143)/2017 /L&B /Plg. ¥Pt:1 Dated:
1. The Registrar General, Punjab & Haryana High Court, Sector-1,Chandigarh.
2. Secretary Bar Association Supreme Court of India Tilak Marg, New Delhi-110001.
3. Secretary Bar Association Delhi High Court, India Gate, New Delhi-110003. .
4. Secretary Bar Association District Court Tis Hazari, Delhi-110054 with the request to

GOVERNMENT OF NCT OF DELHI
LAND & BUILDING DEPARTMENT
(Real Estate Regulatory Authority Branch)
B-Block: Vikas Bhawan : New Delhi-110002.

circulate amongst all other District Courts situated in NCT of Delhi. -

e

(TAPAN JHA)
DEPUTY SECRETARY (RERA)
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'f“ GOVERNMENT OF NCT OF DELHI

P LAND & BUILDING DEPARTMENT
(Real Estate Regulatory Authority Branch)
B-Block: Vikas Bhawan : New Delhi-110002.

No. F.12 (143)/2017/L&B/PIg./Pt-H | )% 79 2 ~ Dated: &/ @2/ 2ol

Selection to the Posts of Chairperson and Members of the Real Estate Regulatory
) Authority for NCT of Delhi and UT of Chandigarh

-

Applications are invited from interested persons/officers for selection to the
posts of Chairperson and two Members in the Real Estate Regulatory Authority for NCT
of Delhi and UT of Chandigarh, as per the provisions of the Real Estate (Regulation and
Development) Act, 2016 and Rules framed thereunder. The eligibility conditions and
proforma of the application are available at the website www.land.delhigovt.nic.in of the
Land & Building Department of GNCTD.

interested persons/officers may submit their application to email ID
rera.delhi@gov.in or through postal address to Deputy Secretary (RERA), Land &
Building Department, GNCTD, Ground Floor, B-Block, Vikas Bhawan, New Delhi-110002
as per the proforma prescribed. The closing date and time for submission of the
application is 05:00 PM on 07/03/2018. Clarifications, if any, may be obtained from the
office of Deputy Secretary (RERA), Land & Building Department (Phone 011-23378135).
Those who have already applied in time in response to earlier advertisement dated
17.08.2017 and 26.08.2017 for the post of Chairperson and Members for Real Estate
Regulatory Authority for NCT of Delhi need not apply again.
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Frarer weee (R sk fwm) sffas, 2016 & fRET & gafs Ty
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sToe AR/ IO e BT WRY FOgER AW A
rera.dethi@gov.in W 3Fced A1 3% Ud & #ATA ¥ 3u-afae (Rua w=e
RaferrEs SRR, S Ud s R, T8 o 8, Ried SR, S,
A-coilep, Ay Had, 7% REel-110002 W STAT &R Toha &) OGT SIHT FA &r
sifaw fafY fGai® 07/03/2018 Y 5:00 ToF FWET qF §l FASEHT, ARG S 81 al,
so-gE, (Roe veee ffawmwes witeson), sfd o sew f@eamn (9 @ oll-
23378135) ¥ Tl 1 Rawl W wred &R Had &1 Y 9T 9o B feATE 17/08/2017
3T 26/08/2017 & TaaAmaw & wAeT H R wree RAfawms urftewor 7§ sreaer 3R

e & Yel & v §H W & Jeex e W YH ¢, 306 AIGRT Ege R
I TG T gl



mailto:rera.delhi@gov.in
http:www.land.delhigovt.nic.in

Annexure

PROFORMA p:;:i’; n
size photo
1. Name
2. Date of birth
3. Residence address
4. Tel. No./Mobile No.
5.  E-mail
6. Educational qualification(s):
7. Field of specialization
8. Present bu;iness/Service
9. Achievements
10. Work Experience
11. Post Applied for : | Chairperson | Member | Both
(v the correct option)
12. Self Declaration
T e e son/daughter/wife of ......ciiiiiiniiinen
aged............ years and residing ab ... e do

affirm/certify that information given above in the application (incl. Annexure) is true
and correct and nothing has been concealed by me. I am aware of the consequences
of giving false and incorrect information and I shall be responsible for the same. I
further affirm/certify that in case I am found guilty of giving wrong
declaration/documents, my selection/appointment shall be terminated.

Place:
Date:

(Name & signature)
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